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the defence of the eastern sea-board.
The location of units of the Fleet is
determined in accordance with deve-
loping strategic requirements, which
may well include Madras, even
though no major units of the Fleet
are at present based there.
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PAPERS LAID ON THE TABLE
Annua] Eeports of Development
Councils for Food ing and

for Oils, Detergents and Paints

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): I beg to lay on the
Table a copy each of the Annual Re-
ports of the following Development
Councils for the year 1968-69, under
sub-secion (4) of section 7 of the
Industries (Development and Regu-
lation) Act, 1951:—

(1) Development Council for
-Food Processing Industries.
(2) Development Counci] for
Oils, Detergents and Paints.
[Piaced in Library. See No. LT-
171669.]

Annual Report of and Govt's Review
on_Working of Mining apd Allied
Machinery Corporation Ltd,
Durgapur
THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI MOHD.
SHAFI QURESHI): On behalf of Shri
C. M. POONACHA, I beg to lay on
the Table a_copy each of the follow-
ing papers under sub-secion (1) of
section 619A of the Companies Act,

1956: —

(1) Review by the Government on
the working of the Mining and
Allied Machinery Corporation
Limited, Durgapur, for the year
1967-68.

(2) Annual Report of the Mining
and Allled Machinery Corpora-
tion Limited, Durgapur, for the
year 1967-68 along with the
Audited Accounts and the com-
ments of the Comptroller and

Auditor General thereon..
[Placed in Library. See No. LT-
1717/69.1

Central Governments Finance

Acceunts for 1967-68

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
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(SHR:I P. C. SETHI): I beg to lay on
the Table a copy of the Finance Ac-
counts of the Central Government for
the year 1967-68. [Placed in Library.
See No. LT-1718/69.)

Notification re. amendments to deli-
mitation to Parliamentary and State
Constituency Order, 1966

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WEL-
FARE (SHRI M. YUNUS SALEEM):
I beg to lay on the Table a copy of
Notification No. S.0. 2128 published
in Gazette of India dated the 2nd
August, 1969, making certain correc-
tons and amendments in Part B of
Schedule XI to the Delimitation of
Parliamentary and Assembly Consti-

tuencies Order, 1966 in respect of the |

State of Mysore, under sub-section
(2) of section 9 of the Representation
of the People Act, 1950. [Placed in
Library. See No. LT-1719/69].

Annual Report and Audited Accountis
of Central Silk Board, etc. ete,
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ESTIMATES COMMITTEE
Ninety-seventh Report

SHRI A. SREEDHARAN (Bada-
gara): I beg to present the Ninety-
Seventh Report of the Estimates
Committee regarding action taken by
Government on the recommendations
contained in the Second Report of the



